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ALL BAR ASSOICIATION OF DELHI

PRESS RELEASE
PROTEST IN FAVOUR OF FARMERS IN ALL COURTS

The legal Fraternity fully supports the demand of the farmers and urges upon the
Government of India to consider the genuine demands of the farmer community.
The Legal Fraternity is astonished as to how the Government without discussion
with the farmers as well as the representatives of the Bar have gone ahead to enact
the farmer bill. The Legal Fraternity after examining the bill have founded it
unreasonable, arbitrary and unjust and thus the same is anti- farmer, anti-public and
anti-advocates and is aimed to provide benefit to the big trading companies. The
exclusion of clause tomato, potato and onion from the Essential Commodities Act
will make these essentials out of reach from the public and on one hand the farmers
will not get any guarantee for MSP and on the other hand they will not get justice in
regard to any dispute raised on any issues as the Jurisdiction of Civil Court is barred
and the adjudication rights have been given to SDM and ADM who directly work
under the dictate of the Ministers and MLAs and therefore the lawyer fraternity of
India has decided to lend their support to the farmers and shall join the BHARAT
BAND on 8 December upon the call given by Farmers Union. The leaders of the Bar
Associations addressed the farmers at Singhu Border and told them that the Legal
Fraternity will intensify the agitation at all India level if the demands of the farmers
are not met. Meanwhile the co-ordination committee of all Bar Associations of Delhi
have decided to hold protest on 8" December against the Farmer Bill in all Court
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